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shops have also offered to build bodies 
for Army vehicles, and this matter 
is being progressed. 

(b) Yes, Sir. Railway Workshops 
were used. for such manufacture dur-
Ing the Second World War. 

Singareni COllieries Company 

-391. Shri P. Kunhan: Will the 
Minister of Labour and Employment 
be pleased to state: 

(a) whether it is a fact that record 
and spot verification for determining 
the representative union at Godavari 
Khani Singareni Collieries Company 
was conducted in October, 1962; 

(b) whether it is also a fact that 
B similar verification was carried out 
previously; and 

(c) if so, why the results of the 
verification have been withheld since 
the aforesaid verification was done 
before the declaration of Emergency? 

The Deputy Minister in the 
Ministry Of Labour and Employment 
(Shrl R. K. Malviya): (a) Yes. 

(b) Verification was started in 
December 1961 but had to be post-
poned in January 1962 as criminal 
caSes were pending against some 
members Of the Union concerned and 
the labour force was expected shortly 
to increase substantially with exten-
mon of work in the mine. 

(c) As Goverrrment did not re-
ceive the results of verification before 
the declaration of the Emergency. 
there was no question of withholding 
them. 

Indians in Mozambique 

r Shri Mantrl: 
I Shrl Prakash Vir Shastri: 

-39%. J ~i Ram Katan Gupta: 
") Shrl P. C. Borooah: 
I Shrl BishanchaIider Seth: 
L Shri Yashpal Singh: 

Will the PrIme Minister be pleased 
to state: 

(a) whether the Portuguese autho-
rities have served notices on two 
thousand Indians living in Mozambi-
que to quit the country immediateiy; 
and 

(b) if so, the steps Governmen' 
prop:>se to take in the matter? 

The Deputy Minister in the MinIstry 
Of External Affairs (Shrl Dineslt 
Singh): (a) and (b). GovernMent 
have received reports that the Portu-
guese authorities have ~ r erl extern-
ment orders on a large number of 
Indians reqUirmg them to leave 
Mozambique at short notice. A pro-
test has been lodged with the Portu-
guese Government against these ex-
pulsion orders which are in contraven-
tion of the terms of the Agreement 
reachl'd between the Governments of 
India and Portugal in this regard. At 
the same time, the Government have 
reque3ted the U.A.R. autl.orities to 
send a representative to Mozambique 
immediately to afford necessary con-
sular protection to Indian nationals 
there. Steps are also being taken to 
increase shipping facilities to enable 
t'he Indian nationals concerned to 
leave Portuguese territories. 
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